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I,SAKRLbEEP_’T’HHRUR, son/daughter/wife of R&I’]DA_S"THQ L VAY

Wb
| T B | Sy belonging to /0. BLHAR LECnSLATIVE ASsErgyy,
\ o PATN,
| ol service and presently working as ...l EFZCE. AT T ENDAN T
J
i give herein below the detalls of the assets {immovable, movable, bank balance, etc.) of
e, myself, my spouse and dependants*; ‘

) A. Deta :
{Assets In joint name Indicating the extent of joint ownership will also have to be
: given)
| 5r. Beseription Self Spouse Dependant-1 | Dapendant-2 | Dependant-3
No, Name(s) Nama Name Ete. Name
! (i) | Cash
g | !
‘ 435 ¢, | (i) | Deposits in
; 926 IQ, 2 Banks, Financia!
: Institutions And
- Non-Banking i
Financial i
§.Companies ? !
s_(jii} Benﬂs' | SRS, = _u‘t_". S——
Deberturas and !
Sharez in '
companies - |
(v | Gther financial -
institutions,
NSS, Postal
Savings, LIC
Policias, etc
{v) | Motor Vehicles
(dztails of i
make, etc.) !
L( NE ( "
v ewellery (glve { = ;
details of 50 &"'""
weight and >
valug) (*‘5 'J\‘"ﬂ
{vlt) | Other assats,
such as values '
of claims / |
& interosts = AN & R SORANTS. %) v RN, & 3 ol

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

tompanies should ba given,
¥ Dependant here means a person substantially dependent on the income of the

employee, :
W@r 2133




[Nete! properties in joint gwnership indicating the extent of joint ownership will
ave ta be indicated] _ :
De: =7 | Spouss_ | Bependant-1 [ Gependant-2 1 Gapendamt=3 |
o(8) | Mame ! Hame | Etc. Nama }
1 L’\ s |

Fcuitural Land

1) | Agreus
- Location(s)
‘ - Survey number(s)
- gxtent (Total

mafasntemem)

—current market value
(i1 Non'»#\grtculmra! Land

o s et 2 T

- Location(s)
- Suryay, number(s}
| ke Extent (Total
measurement)
| ~Current mariet valle
Buildings ‘(C,qmmerciai
and residential) |
Loq:aﬂon{s)
- gurvey /door
number(s)
£ Extent {Total
| measurement)
- Current market
_ yalue
L(w) i Houses

i | etc.
1 | . Location(s}

\ . Gurvey fdasr

number(s}

| . gxtent (Total
rmeastirement)
- Current market

value. : 3 |

2y 1 glve herpin balow the details of my abitities / overgues 0 public financial
institutions and g@vernment gues:-
[Note * please glve geparate details

for each item)

Amopunt gutstanding as |

[=F3 ERTEETL IR waaT

Tame & agdress of Bank /
Financlal Irstitutions(s) £
pepartment (&

%5, | Description
Na. ; '

T} Loans from Banks '
ily Loans from financial
inskitutions N
{iil)-,-ﬁoyernme'nt-f;ues: |
{a) duesto departments.
i dealing with government
accommadation = i
(b) dues to departments | i 2
dealing with supply of '

i
i
Water R SO e
dues 0 departrnents
i

{c} d
dealing with supply of

\
\ electricity a
IR SR

,’]__,,__ =8 |
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(d) dues to departments
dealing with telephones
(e} dues to departments
dealing with government
transport (including -
2aircraft and helicopters)
() Other dues, If any

(b (i) Income Tax including P

} surcharge [Also indicate lAx PArﬂr RS- 28;153/1-
the assessment yaar upto p

 which Income Tax Return 0¥ Ay 2025 -24
filed. Glve also Permanent
Account Number (PANY]  |PAN : AMHPT 3933 4
(i) Wealth Tax [Alzo
Indicate the assessment
year upto which Wealth
Tax return filed.]

(liiy Sales Tax [Only in
case of proprietary
business]

(iv) Property Tex

c. Personal Datall

GPF/CPF/PRAN No.

Gender - %g,.. E [(WF)

:

B SHokh ‘o ol Tn u 11 {6 |6 | woommrm
Class/Group " < {A/B/C)
Cadre - | sp,pm;_jgeigp THAKUR - - |

(Full Name e.g. B.A.S.-Bihar Administrative Service,
' B.S.5.~ Bihar Secretariat Se r\}ice ete.)

Home District i- P
PATALA

I hereby declare that the above details are true to the best of my
knowledge and belief.

2T by S Lo POMRRR A . L T vt NS
Mame of Employee: SAKALDEEPL. T HAKUR
Place:..f’.‘ﬂfﬁ.’.ﬁ ....... Designation:,.g FFIQ£A¢TJ)f9NT
pate:, 26 I 022424 pepartment:.0/0. SECRETARY., BIHAR L EcrrslaTy,
ASSEMBLY _ PaTaIA
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format,



